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IN THE NATIONAL GREEN TRIBUNAL, NEW DELIHI

INDEX
in
Response Affidavit Of
Uttarakhand Pollution Control Board
(Respondent No. 2)
in

Original Application No. 44 of 2024

JotSinghBist Applicant
Versus
State of Uttarakhand Respondent
S1. No. Particulars Page No.
L Index 1-1
2. | Affidavit 2-4

3. | Annexure No. 1: Copy of letter dated 5-5
11.07.2024  issued to M/S Megha
engineering & Infrastructure Limited.

4. | Annexure- 2 : Copy of letter dated 6-6
11.07.2024 addressed to Director,
Department of Geology and Mining,
Government of Uttarakhand.

Dated:  July, 2024

(Advocate of UKPCB)
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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI

Response Affidavit Of
Uttarakhand Pollution Control Board
(Respondent No. 2)
in
Original Application No. 44 of 2024

Jot Singh Bist Applicant

State of Uttarakhand ... Respondent

AFFIDAVIT of Dr. Raj Kumar
Chaturvedi, aged about 51 years, S/o
Shri  Ramswaroop  Chaturvedi
Presently posted as Regional
Officer, Uttarakhand Pollution
Control Board, Regional Office,
Dehradun.

Deponent

[, the above-named deponent does hereby solemnly affirm and state on
oath as under: -

1. That the deponent is presently posted as the Regional Officer,
Uttarakhand Pollution Control Board, Regional Office, Dehradun
and as such is fully conversant with the facts of the case and is
duly authorized by the competent authority to sign and swear the

instant response affidavit.
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2 lhat the Hon’ble National Green Tribunal vide order dated
17.05.2024 was pleased to implead the Uttarakhand Pollution
Control Board through its Member Secretary as Respondent No.
2 in the instant matter and directed that the respondents may file
their replies/ response/ objections to the Joint Committee report

within one month.

3. That frem the perusal of Joint Committee report, it is evident that
the Rail Vikas Nigam Limited and its executing agency i.e. M.S
Megha Engineering & Infrastructure Limited have illegally
disposed the muck generated from the tunnelling that is too
without prior permission of the Competent Authority.
Considering the observations of the Joint Committee, the
Uttarakhand Pollution Control Board has issued necessary
directions regarding disposal of muck and its management to M/S
Megha Engineering & Infrastructure Limited vide its letter ref.
no. UKPCB/HO/Gen-183-759/2024/538 dated 11.07.2024.
Copy of letter dated 11.07.2024 is being marked and filed as
Annexure No.1 to this affidavit.

4. That the Joint Committee report also reported that that necessary

permission under the Uttarakhand (Regulation of Illegal Mining,
a,;Transportat1on & Storage) rules, 2021 has not obtained. In this
,;'r?gard letter along with the Joint Committee report was also
“f rwarded to the Director, Department of Geology and Mining,

i
Na %}ovemment of Uttarakhand for necessary action in the matter.
A

: Copy of letter dated 11.07.2024 addressed to the Director,

\
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Department of Geology and Mining, Government of U ttarakhand

i1s being marked and filed as Annexure No. 2 to this affidavit.

That the deponent is a responsible Government servant having the
highest regards for the Hon’ble Tribunal and orders passed by
them. The deponent has always made his sincerest efforts to carry
out the orders passed by this Hon’ble Tribunal in its letter and

spirit and shall continue to do so in the future.

e
Deponent

i &( WO”“ \%}\ .., Advocate, do hereby declare that the person
making this affidavit and alleging himself to be . Sem et \(—(

.....

is the same person who is known to me from the papers produc
by him before me in this case.
C&’\ 09[7—“

Advocate

Enrol. NO.D/.’.QI%O/ 22

Solemnly affirmed before me on this day of S July, 2024 at
Dehradun at aboutS‘2S AM/P by the deponent who has been

identified by the aforesaid person. I have satisfied myself by

examining the deponent who understood the contents of this
affidavit.

The person has signed in my presence on the affidavit.

< No ~

bt o2 timbyb/ ng%Notary
we "}ﬁ"Eﬁ"s’i{}iﬁlﬁﬂ.ﬁﬁf.ﬁ' Sdh & h
rgei;radun ON..veee: RN () 7 D,—ol\;\ /

ELAM JOSHI
Ad?cl)cEate & Nolary,Dehradus

\\L’
R
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oy A 92 HEAD OFFICE
rf"; \) "i@ l IFF Uttarakhand Pollution Control Board
b ;‘;j el “Gaunradevi Paryavaran Bhawan”

RN N f plostyle Lo 461, I'T Park, Sahastradhara Road, Dehradun
i _E-mail : msukpeb@yahoo.com
Letter No.: UKPCB/HO/Gen-183-759/2024/ b33 Date: 11.07.2024

SPEED POST / E-MAIL

NGT MATTER

To,
M/S Megha Engineering & Infrastructure Limited,
House No. 171, Gali No. 10,
Amit Gram, Gumaniwala, Rishikesh,
District Dehradun (Uttarakhand).
E-mail: vivek.s@meghaeng.com

Sub.: Order dated 17.05.2024 passed by the Hon’ble National Green Tribunal
in the matter of Original Application No. 44 of 2024 - reg.

Sir,

Kindly refer to the order dated 17.05.2024 passed by the Hon’ble National
Green Tribunal in the matter of Original Application No. No. 44 of 2024 titled as
“Jot Singh Bist Vs. State of Uttarakhand. Matter is related to illegal disposal of
muck at Chopra gadera, Rudraprayag. The Joint Committee constituted in the
matter has also observed that the muck generated from tunneling by M/S Megha
Engineering & Infrastructure Limited is being illegally disposed at Chopra gadera
& other places at village Jawadi, Rudraprayag, including forest lands. The Joint
Committee has also reported that muck is being disposed without prior permission
of competent authority.

In view of above, you are hereby directed to ensure disposal of muck at
designated places with prior permission of competent authorities only.
Appropriate measures for muck management and soil reclamation etc. needs to
be carried out simultaneously in order to minimize environmental impact. Action
taken in this regard be communicated to this office on priority basis. Failing of
above, it will be presumed that illegal disposal of muck is being carried out
perpetually and further action will be initiated against the occupier(s).

Dr. Parag Madhukar Dhakate
Member Secretary

Copy to: Ble
1. Chief Project Manager, Rishikesh—Karanprayag New BG Rail line
Project, RVNL Office Building, Opp. GST Bhavan, Next to GMVN,
Shyampur Bypass Road, Rishikesh — 249201, Distt. Dehradun for
information and necessary action in the matter on priority basis, please.
(Email: rvnirksh1@gmail.com)
2. Regional Officer, UKPCB, Regional Office, Dehradun for information and

necessary action.
/tf—z - (L’Q’j"ﬁ

Member Secretary

be o
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